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APPLICT(S)_ O  - - 
OOU

- - - - 	 -- - 

..RSaDJ.DEN.I(.)_ - - 

	

'i4 	 ç3CJt for the applicant. 

• 	 ' 

..delOCr.te 
for tha RespondentS 

Df 

Tii 3 9pj1ication .s hi 	5.7.96 	Learned counsel Mr K.H.Choudhur 
form and within time 	 for 	the 	applicants 	moves 	thi.T  

of  
deposited jd 	

application. None for the respondents. 

iPO/43 No 3 '-C3 	 Issue notice on the respondents b' 

Dated 	 registered post to show cause as to wh 

.this application should not be admitted 
0 	 0 	

0 	 and reliefs be granted. Returnable on 

19.7.96. 

List for consideration of sho 

	

0 	cause and admission on 19.7.96. 

Member
0  

3 	P9 	
0 	

0 

0 	

0 	

0 	
'• 

9.. é, 	119.7.96 	Learned counsel Mr S.Muktar 
0 	

0 	 for the applicants. None for the 

respondents. 

0 	 Show cause has not been subm: 
0 	 0 0 	 -tted, Service report awaited. 

4tiL 	
• 	List on 2.8.96 for show cause 

• 	 0 

 

and ccnsid€rticn of adm1ion. 

0JJ,5 	 Da 

	 Member 



O.A. 114/96 

2.8.96 	Mr i<.H.Choudhury for the applicant; 
None for the respondents. 
• 	Show cause has Onot been submitted. 

/ Heard Mr Choudhury for admission.: Appli-
cation is admitted. 1ssue notice on the 
'respondents by Registered Post. Writtën 
statement within six weeks. 

• 	List for written statement and 
f6r/-b 

further orders on 16.9.96. 
. 	 To be placed before i)ivision Bench. 

;\ NO 	 . 	 . 

I 	, 	A 	.. 	 Member 
,,  

pg 	, 

	

16-9-96 	Mr. 5 0Muktar ir counsel for the 
-• / . . 	 •. 	applicant.. NQne for the respondents. 

'- 	 .) 	 Np written statement has been submitted. 
Li.St for written statement and 

. 	 . 	further order on 8-10-96. 

im r7 	
' 	 Member 

8.10.96 '  Learned counsel Mr. K.A. chchur 

alongwith learned counsel Mr. S. Nuktar' fbthe 

ppl icant. 

None for the respondents. 	 • 
• 	 • 	 List for t,irjtten statement and further 

order on 20.11.1996.. 

Vide order of today in M.P. No. 

• JL 	 151/96, Interim Order has been issued. Copy of 

the order in M.P. 151/96 be placed on the records 

• 	 of:thi O.A. 

• 	 . 	 • 	 • 	 • 

Member 

trd/1 

, 1. 1c 

-1 
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p.A. 114 of 1996 

I 	
I 

20.11.96 
1t'lkc l 

Mr. S.Muktar for the applicants. 

Mr. N.K.Choudhury for the respondents. 

List for written statement and further 

orders on 5.12.1996. 

1 
Member 

	

/ 	trd 

	

(:'l 	W.L• (--b 	o '- 	i) 

	

J 	9pcS4tI 1) -/ 1" ( I  

5.12.96 

5 4-ci i,tJ h&i 

kø'Fb- 	T1k 

Mr. S.Muktar for the applicants. 

Mr. M.K.Choudhury for the respondents. 

Written statement has not been submitted. 

Adjourned for written statement and 

further orders on 18.12.96 as submitted by Mr. 

Choudhury. 

Member 

trd 

l8l2.96 
ht !)t4 

Mr. S.K. Muktar for the applicants. 

None for the respondents. 

Written statement has not been 

submitted. 

List for written statement and further 

orders on 6.1.1997. 

Mik- 
trd  

• - 	
.,-' -.-eZ) e' >-2 a 	6 • 2 .97 

f7\4J 

I. 
 506  1I 

Mr S.Muktar for the applicant. None 

for the respondents. 

Written statement has not been 

submitted. List for 'written statement and 

furthers orders on 29.1 .97. 

L 
Member 

FlPfl 
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O.A. 114/96 

4 

29.1.97 	Mr S.Muktar for the, applicant 
- MY M V 	 i.i. - 	 £ £ 	 L • L'. .* 	1 

respondents prays for one week t1rn 

to file written statement. One wek 

time allowed as last chance for filing 

written statement. 

List on 30.1.1997 for witten 

• 	statement and further orders. 

Member 	 Vic&-Chairman 

pg 

30.1.97 
	

Mr. Sheikh Muktar, appearing on behalf .. 

of the applicant, sub mits that the appUcant wants 

to withdraw the case and accordingly he prays 

fr withdrawal of the application. Prayr allowed. 

The case is dismissed on withdrawal. 

Mr Sheikh Muktar further submits that 

he may be permitted to submit appicadon in 

appropriate forum. He may file any application if 

he is so advised as per the provirions of law. 

Member 	 Vice-Chairman 

nk m 

c7 ) 	 r 	/47 
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P P E N DI X 

FORN-1 

R S:EcrION 19 OF THE ADMIIISTRIV 

TIIIBULALS ACT 2  1985 

• 	\Tiof the Case 	.-OriginaJ 	p1Lcatiofl No, 	ttçi. of 1996 

I N D E X 

SlNo, DoscriPtin of dociionts Page No, 
-- r____----j 

- 

1 application I to 13 

29 Verification 1+ 

3, 

 

glInexurc 	A- AdvortiscOnt 

dated 176.9+ 15 

• incxurC 	B - Results dated 

79.95 	- 16 

50 inccure 	- C , VV&tjf,, dted 
S  

18995 17 to 18 
- ----- -.-------- 

• 	 S 	 642i 	I• 

SjgnaturC of the a0Jic3t 

• 	For tiso in TribunaJ$s Office 

IDteoffiliflgf 

Dato Of rcc i.9t 	• 

RogistratiOfl No, 

•Signatur 3" 7 

i 	 LeforRe s t r ar 	- 



t 

IN THE dTRLA ISTRItIVE T1BUNAL 

_GUwEgI BENCEGJ\J4i 

BFI1.EEN 

Prip Kiar Deka & Ors 	...... 	pp]cit 

XD 

Union of India & Ors 	.e..,...••. ROSpO1I(lClltS 

DETILS OF JPJPUCiION: 

1 pAnIaJJARs OF THE RPUCT 

, 	i) Nvc of the 	p]icit : 8riPrcIiP Ki.iar Deka 

• ii) No of the Father 	: ri Udai Dca 

Iii) AgO of the app1icuit 2+ ytars 

• 	 iv) D3signLon 	parti.- 
• culars of officc(Name 

• Eald station) in vhich : Thos not arisG 
• enipJoycd, or iS last 

• oJoycd before ceasing 
to be in sOrvi co 

• 	 v) off ico Mdrcss 	: 
Thos not arise 

• 	 vi) 10drcss for service 	: Qutor No, 116(A), 
of notices East Gota Nagar, 

• MaligEon, 
P.S. 	JaJukbari, 
Gu.iahati, District- 

• Knrup, 	9S1 -781011 

B. 	1) Nanlo of the jpplic clit s Sri Rajosh Basiatnry 

 Nmic of the Father 	: Lat 

 AZc of the applicnit 	: 22 yeirs 

 Dosigiation a-id parti- 
cuJars of offico(no 
clid station) i 	hi 	: cs not 	arise 
omp]oycd, or 	as last 

• cp]oyd bcfc coa 
sing to be in sorvico 

Offico Ad,dress 

Address for service 
of notices 

: Lbos rot arise 

Vill-Besorgvn, 
P • 0 M akra P at Id gun 
via Born Bazar, 
PS, Biijni, 
Dist -Bongdgon, 
Ass can — 783.390 



C 	i) Name of the app 1icmt : SriN.C. Rao 

Nnc of the Father 	: Mr. N tn Gurul 

go of the app]ict 	: 21 C ars 

Dosiatiofl lid parti 
eulars of Officc(NamO • ThUS not arisc 

p 	 d St atio n) in thich 
omp]oycd-, or 	last 
emp]oyed before ceasing 
to be in service 

Office Address 	 Thos rot Ex ise 

4IdrOsS for servicO of : Quarter No. 127(4 
rotices 03ntral Gota Nagar, 

Maligon ',o. 
P.S. Jalulcbari-, 

S 

Dis t K amrUP, As sam 

Pin - 781 011 

2 PTI CLS OPTHE RBSPONDE 

i) Nac of the Rcspondnt$ (a) Union Of India.. 

t 	M 

(b) Indian Rd-J-way 
bard (thxtugh the 

	

Q'l airni 1 	1 Idi. cmi 

Railway Board, 
Rail yBhawan, 

New Dc].hi) 

•. . . . . 3 

el 
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No rth E ast Front icr H ail1i ay, 
(Through Gonoral Man ager, 
N.F. Rail.ay )  I-Iot Quarter, 
MaJ.i..gn, Assn - 781 011) 

The Director General of Police, 
Ra±lway Protection Force, 
Nev Dolbi 

The Scnior Divisional Security 
Commissioner, Howrth - II, 
Eastern Rlway, Calcutta, 
West Bongl 

: () The Chief Security Commissioner, 
North F ast Frontier Rdlway, 
MaJigon, D i s t - Kiru 

- 781 011 

ii) Npc of the ... ]os not arise 
Father 

age of the 	: Dos not arise 
Re spo Id ants 

DOsi&iation 
a'id particulars 

of office 	Does rot arise 
d station) in 

wl'ii ch C mp Jo yod 

Office ddross: as stated in (i) abvC 

vi..) ddi'csS for sor!-, 	sttod in (1) alovf) 
ViCO of notices 

3. p VTI CULARS OF THE ORDER AGä.. NSI IqIU CH 

as not arise 

+* SUBJECT I N 

In pursuance of the -vortisomt by North East Frontier 

Rliqay published in the Assam Tribune dated 17.6.9+ 1  

the appli cEnts applied for the po st of Sub-In spo etc r 

(Fire) End DpOrOd in thewrittOil to5t on 201194 

s per cali lctrs 1  Buttill date results of the sarue 

have not boca-i declared while the results of the other 

categories (written test he on 20119) h 	alre y 

been declared 	the selected persons are alrOy 

recruited 1  

sa-; Iç- 	242_/g?. 	
II 64 



5 Jim' SDICIIQN OF THE TBZLUN fi  

The applicants  declare that the subjoct matter of the 

cso is vithilin the jurisdiction of the Tribuaal 

6, IiLMITATiUN 

The app3LcEnts  further declare that the applicati.on is 

within the 3i.mitation - o scri'ocd in 50 ct±on 21 of the 

Aditnistrativ0 Tribunal Act, 19850 

70, FGTSOFTHECSE: 

That the 	JliCaitS e citiZOfl5 of India 

The app li c ant s h vo filed t hi S Epplication jOJflt l yT 

because their grievance , cause of action aid 

the interests in filing the application are same 

and the remedy sought loris also exactly same, 

Th at the NQ' th B ast F ro nto ir Ra  ilu ay pub li shed 

vU rt i s c mont in iThe As s am Tribune d at od 

17,69+ for rocrQitofIflSPOctOr/PiXS0cUtiOn 

Gr 1e -II, Sub Inspo ctor/Eecuiv0 B ranch, Sub- 

In spe cto r/Firo Br Ench & Sub-InspO cto rP rose cution 

Branch in the Railjay Protection Forco In the 

said i3vcrtisement dated 17.6.9 1f the eligibility 

wndLtions for the çost of Sub_Inspector/Fire 

Was mentior d as 'Fo r Sub Inspe cto r/Fire service 

Branch ; Must have passed interrdi ate with 

S cion ce aid SubOf lice rs 0ourso or its equivalent 

dipJom a in Science or Fire Fighting Tho so who 

have passed Intcrodiato Science may also WP 1Y. 

. , 2* 

kT O&tCA 

4. 



t 

.45 - 

I £ th Qy are so 10 cto d the y vill h ave to p ass Sub - 

Off jeers Course before they are finally Vpointed as 

$ub-Inspc ctor (Fire). The number of vaca - cies for the 

st of Sub-Inspector/Fire ws 50. 

,4 copy of the EUvortisonQ-lt 

dated 17,649+  is anned herewith 

narkod as kinexuro - A 

I]t )Th at the 	pJicts No A l  B fld C Ii ave passed their 

Into rmodi ate S C±OflCC (Higher ccond 'y) ExaniLn ation 

fiom Ass am Hicr S 00011(1 ary Education (bun cii in 1989, 

1993 eald 1992 rospoctivelt @l1d as such all the appi- 

caiits are duly qua:Ufiod 	e]i..giblo to be recruitod/ 

aPintod as Sub-Inspector/Fire in the H aij-way Protection 

Force, North EastFronteir Railway (horoin'tCr 

roferod to as tN.F. Rlway'),  The applicts acDrd 

ingJ-y applied for the post of Sub-Inspector/Fire in 

the Railway Protection Focc (hereinafter xcfcrrod to 

'R.P.F) undcrN.P. Railway as they have passed 

Intermediate Science. 

IV)That the Respondents/authoritos on receipt of their 

aPP ].i cation 	h avin g found thorn o ]L g ib Je fo r the 

post of SubInspCctor/Fir0, sent call letters dire- 

cting the app li 	to appear in a writtcfl 

test to be hold on 20.11,9+. The 6PP11 ca-its acwr-- 

ingly proparod for the sam, and appeared in the 
porforiod 

sdd writ ten test ho 3d. on 2O.11,9+ and Xx0S0wx1i -wcla. 

. . • . . . .6 

LCX- 
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In the writton test the Boll Nos. of the appJzLcits 

No 	B Faid C orC 511037,  512028 ad 511145 

rospoctivOJ-y The aut:hority took hack the call 

letters of the app]icants on the date of the viritton. 

to st0 

V) Th at the app 11. c ats h-cwo boon a go r ly , ait in g fo r 

the results of the sd writtn test hold on 20 4 119+ 

as they performed oll, but surpwisingly the 

RosndOnts have not yet declrcd the results of 

the said i,jritten test for the roasors 'east krown 

to them only The applicuits catorically state 

that in the rnei time the Qiiof Security Commissioner 

N • R, Redlwayj £L  all g aon, Guw abat i 	11 the Re spo cI en t 

No -?' eclared/pubJshcd the results of the 

Sub-Inspector PPF/SF (Executive) in 'The Assam 

TriburioV dated 7,995, the qd vC rtisomt of jJaich 

waS also given in the same vertisom ant d ated 

17.6,9+ ad the written test- was also ho3d on the 

gO date iO-  2o.11.94. As.  per the results dated 

79.95 the selected caiidats have already 

been recruited and now they are under going 

trnining 

Qopy of the result sheet 

pubaithed on 7,9.95 is  

annexed hereto as kmexurc - B. 

• , •. ,, 7 

- -vp- -I- 
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VI) 	That the applicants immediately approached the 

Chief Socirity Commissioner, the Respoizdent 

Nb.(f), to lcnow when the results of the written 

test in which the app]icts appearod would be 

declared as the results of other catcgory/brch 

the written tout for which also hold on the s c 

d ate wit h the brrmich in wh ch the app ac mts 

ppo arod, the Rcsondcnt No (f) did not say iy- 

Tb en the aPP  Jzi. c Ealts with sam o other 

andi d ate s who aPPO are d in the written to st 'fo r 

the Ist of Subinspoctor/FirC uildcr flPF, N,F, 

• 

	

	 RailwaY, on 18,9,95 submitted v appeal to the 

Director Gioralof ib2icc(RP.F.), New Deihi 

the Rospoi ont No (d) vig copies to Respndcnt 

Nos, (c, (e) aiid i) and the s ale was duly received 

by the Respondents,. In the s d-d apIi al the 

app ]i c t S h ave pr ayed to let thom Ino w whether 

the rosults of the 5ub-Inspoctor (Fire), R,P,, 

N.F. PailwayhavO been declared alre1y Eud if,  

not the reason behind such delay in decling 

the results of the s amo as because the results 

of written test of Sub-Inspector (Exocutivo,BPF, 

E.F. Railway of which the examination was also 

hoJ on the sie date with the ub-InspOctor(Firc) 

and oven the results of ub-Inspoctor (Fire) 

- 

	

	in other Rail'wayhavo boon declared. But till 

date nothing has been dor 

copy of the sid appeal dated 

18,9,95 is inOxed horo 	as 

. -inoxuro - C, 

/2 
/crr oc2L' 
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S. 

1iI4 That till today the ippllctS have SubittQd 

innumerable representations to the mithoritios and 

havo also personally ppro ached the concerned 

authorities md nin from pillar to post for do cla-

ration of the re suits of the writ ton to st for Sub - 

Inspcctor(Fire) 12F, NF. Railway halU on 20,11 .9LI 

but the respondents have don3 nothing to declare 

the results of the same till date and having no 

alternative the appllcts have appm ached the 

Ron' blo Tribunal fo r redro s sal of their genuine 

gri. ev Ce s 	The app ]i. c Eats cr avo Ic av0 of this 

Hon'blc Tribunal to refer to iant rely upon the 

representations I iled by the appllcants at the 

time of hearing of the case, 

II) Th at the app Ii c ts h avO m 0 to 1cno w that the 

results of the written test held on 20,11,9+ for 

the post of Sub In spo eto r (E' ire), BP.T, N. 2 4  R ai'lw ay 

is alrOy prepared but not yet declared. TID 

appJ.icits ppxhend that the Respondents have 

not declared the results of the w ritn test for 

the po st of Sub-Inspe ctor (Fire), LP .F. ,N.F. 

Rlway, intentionally vith vested interest just 

to acwmrod ate gid iint some persons of their 

own choice by back door pollcy frustrating the 

entire selection process, incl.iding the written 

test hod on 20,11.9+ for the post of Sub-Inspector 

(Fire), R,P,F,, K.F. Rlway d as such the sd.d 

action of the Rosjondcnts is illegal, impmpor, 

un j u$ t, unì rO aSon blo, m all cc in law as ve U as mali.. CO 

in I acts, vjti ate3- by bias aid malido and the 

the 	iîO has been done in coJ-ourable exorcise 	power  

sb-c, 	r-i 	- 	 00 0 09 



\ 

PI 

for Collateral purseS E violative of .Articles 

11+ 3  19(1)(g), 21 and 43 of the Gonstitution of India 

d for the S arno the interference of this Hoblo 

Tribunalis required for the ends of justice.  

IX). 	That the 50 vacandCS/$tS of Sub..IriSpOctor?irC) 

R.P.F,.,, NF. Railway, Ikiich worO advertised on 

17,691+ and writ tn test hoE. on 20,11,9 1+ in wi'ich 

the app]icEnts approd arc still lyiivac2t 

The pp]icants are eagerly waiting ald expecting 

to be selected for.recruitrOnt to the iost of Sub-

IilspOctor (Fire), 	N.F.lway, as they 

performed j011 in the written test and such expccta 

tioi 
1 

1 of the a pplicants is just and logitiiiato,. 

The applicts o s.tilJ. uncp]oyed and the ron-

declartion of the results of the written test 

fo r the post of Sub I n sp e cto r (F ire) for whi ch 

the applicants havo appeared, has vituall3 

bJo eked the cmpJo yoment as they a re S till awaiting 

results of tho said written test. 

Thit the aPPlicants humbly state that the Rcs]o-

ndefrc s are not d oclarin g the results of the w nt ton 

test head on 201191+ for the post of Sub-Inspector 

(1RE), IF, N,F Railway,  with oblique iotivo 

by taking irreJvant and extraneQuS considra-

tiofl5 by ovorJooking the relevant consiorations 

just to frustrate the.entiro selection PrOCeSS 

including the written test just to aciTlodat and 

apoint soiC blue eyed persons. There can be 

-• r--7 
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no just and roanable ground for non declaration 

of the results of the aforesdd oxination becaUse 

the insults of exaninations for other catOIOS 

of SubInspOctors, BP11 1 7  N.F. Raflay, bo]d on the 

SafllO date have been a1roiIy declared and the 

selected persons are alroIy ficcruitcd d no 

they are undergoing trning, arid also the results 

of 1rittCn tests hOJd for the post of Sub-Inspector 

(.iro) in other Rlways have been declared. Md 

as such the action of the RospoiCflts in not decla-

ring the results of thoitton test held on 20,11.9+ 

for the 1ost of Sub-Inspector (Fire) IF, N.F. Railway, 

cannot be alod to be impleøentd as the sd.d 

action is illegal, unjust, biased, unreasonable, 

impopor, capricious md violative of the ArticJ.os 

14, 19(1)(g), 21 and 13 of the Qnstitution of 

I rid i a. 

XE) Tb at the app ii cants hiunbly subiit th at the 

appJi- c ants h avO oDme t0 knoi th at the results of 

the rittcn test held on 20,11,9+ gor the post of 

Sub-Inspector (Fire), R,P ,F, N.F. Railqay is 

airo ç1y prepared but not yet declared. The 

aPP Ji.. c t s p rehd t h at the Re s ñcnt s have 

not declared the results of the writ tiDn test for 

the post of Sub-Inspector ire), 1FF, N,F, Railw y, 

intentionally with vested interest just to acrn-

mnod ate and appoint soDa parsons of their oin 

choice by back door policy frustrating the €atire 

soloctionpmcasS, inc].iding the writton test 

, . S S  S •1•1 
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head on 20.11.9+ for t1' post of SublnsPeCtOr 

(Fire), BPF, NF. Rlay and as such thos c Ld 

action of the Respondents is illegal, iiproPcr, 

tin just, -Lu-jrc asonablc, n 4i cc in lay as i70ll t'  

naJice in facts, vitiated by bias and nalafide and 

the sriic has boon done in coJurab10 exorcise of 

for 	Uatcral purose -id vi.olativc of 

rticlO 1+119(i)(9), 21 a-id 1130f the Constitution 

f India nd for the sarrc the interference of 

this HontblO Tribunal is required for the ends of 

justi CO 

8, 	DET .jL LS OF THE 	ELE$ EXLJ STED ........' . 

The plicits declare that they have av'i1cd all 

the re Ldi es av lab le t0 them by i ay submit tin g aPPO 

dated 19.95 (iere-B), other representationS 

id the  applicants even pm ached the concerned 

ResIndOfltS in May 	Jiuio, 1 996,  

9 • 
OThER COURT: 

The applicants further declare that they had not 

previously filcd any applicatn io, vrit petition or 

suit rogarding the matter in respect of 1,,hich this 

application has boon m ie, before any Court of L aw 

or FIly other authority or any other Bench of the Tribu- 

nal nd nor any such appli cation, writ petition or 

suit is pending before any of thorn, 

, ,,. •, ,12 

tç-; /LCLL/ 1kv?- 
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In view of the facts Trcntioncd in p aras above, the 

apP Ii c ts pr ay lb r the fo 1J.o tL rg re ll of: 

That Rospondonts 'may be gvon a direction to 

d ccl 'o gid uno un co t1 c ro s*i its of t ho writ to ii 

test ho1d on 201194 for the post of SubInspoctor 

(Fire), R,PF b , N,F b  Rail\ayinr1odiatOiy, because 

the RosPorUonbs have intentionally not declared 

tho results of the o res d written test just to 

acnrodatO id recruit some persons of their o 

doicO by frustrating the entire selection prcoss 

incluling the written test d Ilso the results 

of t he writ ton to St s h old on the s ame d ate lb r 

other catCriCS of :oss  under RPF , N.F. Railway 

havo alrey been declared and recruitment me 

the rf ID 

(B) To complete the recruitment process for the post 

of SubInspoctor (Fire), RPF , N.F.REdlwaY, 

after docla, ion of results of the written test 

held on 2011.94 for the s aid post 

* , 	1 3 

114 	642I44;k 
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11 PARTI GJLARS OF THE PO ST ORDER IN RESPECT OF  ME _--_----_- 

PSII CjION FEE: 
------ 

Nor of Indiai Postal Order ; 

N.c of the Issuing Post 	 -tc( ?ost O. 

Office 

Date of Issue of Postal Order , 

)+) Post o ff iCO at hi oh pay  

I 2, II $T OF ENC10 SURES 
ATNEXURE 

• i, .AdvOrt1sC1Tflt dated I7,69"+ 

2. 
 

jpoaldat0d 189.95 

.vcrification 



•1 

? 	 c) 

- iL'. 

VRIPICTION 

I, PrUi-p K,xiar Deka, son of Sri UdEd DOka aged a1ut 

24 yOs, uncp]oyed youth, rdsidont of Quarter No 116(a) 

East Gota Nagar, MJigon, P,S-Jukb'i, Dist-Krup, 

- 781 011, do horoby verify that I wtho app]icnt 

NO, i d the contents of p aragraphs 	C') 

arC true to ry personal krnlcdge 

and paragraphs  

arc bciovod to 1 true on legal & vj- CO d that I have 

not suppressed ny naterial fact, 

Dated  

Place SO 	
3i-EItUT0 of the a Pp ]jct 

( 
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favour of the undersigne1 In twenty) 	only 	each 	non- 
Treasury/ Scheduled Bank of rable. 

India towards earnest money The acceptance of tender 

and Is to submit the RECEII'F will be rest with the Executive 
CIIALLPJ4/ 	DEPOSIT 	AT Engineer, who does not bind 
RECEiPTalongwlth the tender 
(Earnest money in the form of 

himself to accept the lowest 
tender and reserves the right 

Bank 	Guarantee 	is 	not to accept or reject any or all 
acceptable). The tender of the the tenders received either in 
contractors 	who 	do 	not full or part at this discretlng 
deposit earnest money In thin, without assigning any reason 
manner will be 	summarily thereof. 
rejected. 	 I I I 	 All tenders In which any of 

Thetenderformawiflbesojd the prescribed conditions are 

on submission of documentary not fulfilled or are incompleted 

proof ITCC I'FCO & STCC of In any respect are liable to be 
current 	validity 	and 	docu- rejected. 

mentary proof of registration N.B.i Tenderer should have 
of enlistment in 	requesting permanent offices 	at 'New 
category stating serial number i  Bongalgaon, Guwahatl, Pandu, 
and 	Certificate 	regarding Dharmanagar and Agartsla to 
experience. Any application get 	Instant 	Informatlons 
received 	• without 	valid 'I'egarding 	despatch 	and 
documentary 	evidences 	as clearance, materials & address 

•i stated 	above 	will 	not 	be of above 	mentioned 	office 
entertained, should 	be 	Indicated 	while 

ApplIcatIon 	for 	Issuing applying 	for 	tender 	form 
tender forms will be received without which no tender form 
on all working days upto 1.00 will be Issued. 
pm on 27.0.94. The conditions (P.C. Bhattahcarjee) 
& tender forms can be had Executive Engineer,  
from this office upto 28.6.94 on PWD, Stores Division 
all workIng days upto 1.00 pm Arundhutlnagar, Tripura West 
at the cost of Rs 20/- (Rupees G/TN/860/1 

RAILWAY NOTICE 

NORTH EASI',FRONTIERJlAILWAY 

RAILWAY PROTECTION FORCE 
RECIWIT?4NT0P INSPECTOR! PROSECUTION GRADE-Il, 

4UB?I1'ECTOR/EXECIJFIVE SRANCH, SUB INSPECI'OR/ 
dII5'13RANCR & SUB INSPECTOR/PROSECUTION BRANCH 

fJrAPPllcatlons ere invited from the MALE eligible 
c didates fo 	g up the posts of Inspector (Prosecution) 

ub Jnspectot (Executive), Sub Inspector (Fire) 
Inspector (Prosecution) in RallwayProtectlon Force/ 

ay Protection Special Force. These posts will be filled up 
rough a process of recruitment in accordance with 

Instructions spelt out In the following paras 
VacancIes i . 

Inspector! Prosecution Grade-Il 17'Due reservatIon 
Sub Inspector/ Eabcutive 	600 For SC,ST,OBC 

,Subjnspector/Flre 	 60 and ex. Servicemen 
Sub lnspectorf Prosecution 	- 15 will be ensured. 

(Vacancies are .ulsject to change) 
Scale of Pay Inspector (Prosecution) Grade'II 1640.60. 

2600-EB-76-2909, Sub Inspector (Executive), Sub Inspector 
(Fire), Sub Inspector (Prosecution): Es, 140040-1800-EB-50-
2300. 

In addition to above allowances such as DA, interim relief, 
NRA, CCA etc. as admissible under the rules. 

EligibIlity.condltlonsi 
A. Educational Qualification: 
i)For Inspector (Prosecution) Grade-Il (a) Bachelors 

' begre ln.,a' and above (b) 5 edrs Itanding as au 
Advocatc 	 C 

Bachelor Degree or equIvalent from a recognized 
University. 

ill) For Sub Inspector/ Fire Service Branch Must have 
passed Intermediate with Science and Sub Officers 
Course or Its equivalent diploma in Science or Fire 
FIghting. Those who have passed Intermediate Science 
may also apply. If they areselected theywlil havé't'ass 
Sub Officers Course before they are finally appointee as 
Sub Inspector (Fire).-  
iv) For Sub Inspector (Prosecution) (a) Bachelors 
Degree in Law and above (b) 2 years standing as ad 
Advocate 
'Ii.Ageu(Ason 1-6-94) 	 , 
I) Inspector (Prosecution) Grade -II - not more than 32 
years. 

Ii) Sub Inspector! Executive &Sub Inspector! Fire - the-
lower and upper- age limits are 20 and 26 yearn 
respectively. - 
lii) Sub Inspector (Prosecution) - not more than 30 
years. 

Relaxation In the upper age lisilt will be 5 years In the case 

will be n the basis of physical measurement,"wrltten test and 
Interview. 	- 

Sub Inspector (Prosecution Branch) - selection will be 
on the basis ,of physical measurement, written test and 
interview. . - 

b) Sub Inspector (Executive & Fire Service Branch) - 
selection will be on the, basIs of physical Efficiency Test, 
Written test and Interview. - 

Candidates who satisfy the educational and physical 
standard would be eligible to appear In physical Efficiency 
Test, Written Test& Interview. Physical EfficiencyTest forSub 
Inspector (Executive & Fire) will be as under;. 
Name of the event 	- Standard 

High .bmp - ,', 	 3 ft. 6' 
Broad Jump 	 12 ft. 

c)ShotPut 	 •". 	20Ft, 
100 mtrs. race -. 	' 	 - 14 sec. 
lGOOmtrs,race - 	' 	" 	Ominutes, 

CandIdates who (ail to qualify In 3 out of 5 events will not 
- be eligible for written test. Those who qualify will be p4 

through written test in General Knowledge, English and Essay.. 
(a) General knowledge i The paper will be of objecive type. 

. QuestIons will be asked on past/ current affairs. Englinh, 
History, Geography, Hindi, Mathematics and Science. 
Duration one hour. Total marks: 100. 

b) General English t Questions will be set on Grammer, 
Precis writing, correction of sentences, annotation of, 
selected paragraphs/ poems etc. Duration : one hour,. 
MaxImum marks 60. 

-' a) Essay: Essay can be written either In English or In Ilindi 
- In 300 words. Duration: one hour. Maximum marks :50. 

Minlmum,qualifyIng markswItten test will be 40%, 
-' - Inspector (Prosecution) Orade-lI and Sub Inspector 

- (Prosecution) who fulfil the physical measurements will be 
called for written examination which will be of 	- 

- a) law and procedure. Maximum marks will be 60. 
b) Academic record and outstanding performance in 
legal profession will carry 30 marks, 

- - c) Vlva'voce/ interview, there will be 20 marks, 
- -, .Thequallfying marks for SC/ST candidates in 60% and 

- general candidates 60% In all subjects separately. For viva-
voce/ Interview the candidates will be called at any of the 
places mentioned below. The date, time and place will be 
notlfied,,to them through call letters:' 	- 
Bombay,'Madras, Calcutta, New Delhi, Guwahati, Hyderabad, 
Lucknow,.Nagpur, Bangalore.  

- -6. TrainIng & Stipendi  

Sub Inspector/ ExecutIve : TIIe.candldates selected are 
required to undergo training at JR/ RPF Academy, Lucknow 
for 11 months. During this perIod the trainees will be paid 

-I. Es 1400/- per mont1 plus DA as admissible under the rules 

	

- from time to time, 	- 
Inspector/ Prosecution Grade 'II, Sub Inspector/ Fire & 

Sub lnapector/ Prosecution are required to undergo training 
as an when directed by the administration after joining, 

- 7.'"-How to app1y '- - -- 
Applications In the prescribed form as given in Appendix 

below Idled should be sent to any one of the following 
addresses on or before 15th July, 1994: 
I. - Chief Security Comminsloner/ RPF, Central Railway, 3rd 

- - Floor, Parcel Office Building Bombay V17400001. 
2. ChIef Security CommIssIoner, RPF, Western Railway, 

Old Building Churchgate, Bumbay. 
3., Chief Security CommIssioner, RPF, NOrthern Railwa 

• :. Baroda Mouse, Nv Delhi. 	• 
- .4. ChIef Security Commissioner! RPF. 	- 

efsectOity Cominissloner('RPP,North EastFvontiei" 
..,. allway,MslaoG'usaisatL • 

ChIef Security CommIssIoner! RPF, Eastern Railway, 
• - -Fairley Palace, Strand Roau!aItutta. 	 - - 

ChIef Security (Jomminsloner/ RPF, South Eastern 
- Railway, Garden Reach, Calcutta. 	- 	- 
8.' Chief Security Commissioner! RPF, Southern Railway, 

• - 6th Floor, Moor Market Complex, Madras. 
• 9, - Chief SecurIty Commissioner! RPF, South Central 

'Railway Rail Nilayam, Secunderabsd. ' - 
10.- ChIef Security Commissioner! RPSF, Railway Board, 
- Rail Bhavan, New Delhi. 

The application forms should have the following 

	

documents: 	 -, 
Two passport else photographs duly attested - one to 

be pasted on the space provided in the application and 
the other attached with format.. 

One self addressed envelope of sIze 27.6 cms, and 12.6 
-, - ama with one rupee postal stamp affixed on It. - 

Attested copIes of SSC/ Equivalent ExaminatIon 
Indicating the date of birth of the candIdate and also 
copies of Certificates of Law Degree etc. In the case of 
Inspector! Proezertiol Grade -IF'and Sub Inspector/ 

I hereby apply for recruitment In the category of 
- Inspector/ Prosecution Grade-Il, Sub Inapector/ ExecutIve 
-Branch, Sub Inspector/ Fire Branch & Sub Inspector!, 
Prosecution Branch In Railway Protection Force/ Railway 
Protection Special Force inresponse to your Employment 
Notice No. 1/1993.  

Name ofthecandIdate  
Father's name 	 - - - : ............. 
Full Postal Address 	-- - 	- I • . ........... 

Post applied for Inspector! 	- 	-. -. 
Prosecution Gr, II or Sub Inspec- : ................ 
tor! Prosecution. 	• 
Name of the nearest Ely Station ..........over ......... Ely. - 	-_J 
Date of Birth: 	- 	Date 	Month ,- ' Year 
State, 'YES' in block below if you belong to: 

GenL' 	SC 	ST 	Ex, Service Ely. men4 

	

- 	 Mea, 
7.1, 'Indicate sub caste (for SC/Si') ..................... 
'7.2 Name of Deptt/ Officer (for 

Department candidate) 	- 
Height ,.....,Cms, 	-, 

Chest with without expansIon ................. Cma. 

EducatIonal Qualification. - 

Exam, passed 	Year - 	Division 	Percentage 

	

- (Matric onwards) 	 of marks - 	- 

Metric-U 	- 	- 	' 	•• - 	, 	- ' - 

HSC/lntermedlate 	 - 	- 

Graduate 	 - - - 	- 

- LLB. 	 ' 	- 	 -- 

LLM, 	 - 	 -' - 

Other Qualifications 	- 	- 	- 
Ifany  

Experience: In case of candidates applying frthe post 
of Sub Inspector! ProsecutIon & Inspector! Pros, Grade-

- .11 as anAdvocate. - 	- 

LIst of Documents attached: (Don't attach ortginal) 
(No & date of Crossed IndIan Postal Order) 	- - 
1) - - - - - - - - - - - - 4) ---------
'2) -----------5) ---------
3)  

Have you been a member,of 14CC? If so, give details of 
certificates obtained. 
Have you ever been convicted in aCourt of Law and, lfso 

glvedetslls, 	 • 	- 

14, Have you'ever been dismissed/ remove from Govt. or 
PublicSectoreervlce?Ifao,glvedetaJs, 

I, hereby declare that I have carefully read the conditions 
of eligibility advertised and that -I satisfy them, ill the 

- statements made in this applicatIon are true, complete and 
correct to the best of my knowledge and belief. I understan4 
that in the event of any particulars or- Information gIven 
therein, being found false or incorrect my csndIdatre for the 

- exeminatloat is liable to be rejected or caoceil"d and loJhe - 
,evefltof any snfivstaxen,agQ 4lscpanG,Jn4Iw particulars 

.beizgdeteated.altar my-appoIntment, my sarAmisrellsibIWA  
-be terminated wirhout any notice. - - - '- 

Date  
,Placef-.. 	 Signature of the cgndldnte 

RN/1522/1  

	

NORTHEAST FRONTIER RAILWAY - 	- 	-- 

	

- TENDER NO.4 OF 1994-95 	 . 
Sealed opea tender are invited for Maintenance and 

Sanitation of New Guwahatl B.O. Complex for a period of one 
year with effect from tat September '94 to 31st August'95. 
Approximate Value a Es, 4,50,0001.,Earuseat Money a 
Its. 11,250/- - 
S/No. 	 - 
1 Deacrlptiosofworka a Sweeping and cieining of road In 

Ely. B.G. Complex Including collection of Garbage and 
removing tIe same to specify dumping uound withIn -1 
Km lead with dressing of the dump garbage as directed 
by Sr. DM( (H) or his representative with contractor's 
own iabou 400Is, plants and Thick 
l 

 

45* 

40- 



7to ail tL5UMS Who have 44sat4 I aided in eke State of 
Assam during the period from 1st January, 1980 and 15th 
August, 1985. 

In the ease of Es-Servicemen, upper age limit Is relax*ble 
• to the extent of military service plus 1years. 	 - 

Physical Standards for all categories: 
Height: Minimum 170 ems (160 ems. for SC and 150 ems. 

• 	forST) 	 - 
Chest: Unexpanded :80 cms. Expanded: 85 ems. 
(For SC,/ST : Unexpanded: 762 ems and Expanded :8i.2 
ems). 
Note: Hel htofGorkhsa,Gharwalis, Kuinaonese, Dogras, 
Marathaa, etc. shall not be less than 165 ems. 
Medical: Vision normal without glassee. Candidates 
having flat-foot, knock-knee, squint eye or any other 
bodily defect shall not be eligible for appointment for Sub 
Inspector (Executive & Fire). They are required to 

• 	undergo medical examination In B-I category. 

4. IneligIbIlIty: 
No persons - 
a)'who is not a cithen of India or 

who has entered Into or contyected a marriage with a 
person sp&ise living or 

who having a Sliouse living has entered into or 
contracted a marriage with any persons shall be eligible 

for apointznent as Member of the Force. 
5. Scheme of ExamInation! Selection: 

a) Inspector (Prosecution Branch) Grade-Il - selection 

By Lee Folk & Sy Barryl 

1ffU 	 I  

Attested 	of Eau 
• 	Certlflcaxes. 	.. 	 .- 

Attested copies of Cast Certificate of Schedule Caste 
and Scheduled Tribes and -080 candIdates -. and 
certificate from Magistrate or other suthosItydeslgnilted 

• bythe Government of Assam for those persons who want 
to avail relaxation In age limit, 

• 	1) In the case of Inspector (Prosecution) Grade-Il and 
Sub-Inspector (Prosecution), experience certificate 
from Bar Assoclatlon/ Court for IndIcating 5/2 years 
standing as an Advocate, 

Necessary certlflcs.tc by tho= who want to  claim 
relaxation In physical standard. 

Attested copies of other certificates as NOC1 Games 
Sports, Cultural activitIes etc. 
I) Postal Order of Its 26/- for general candidates and 
Ba 10/- for 50/ S'T/ 0130 candidates. 
D SC/ST candidates and bonafide dlplaeod persons 

when called for interview will be eligible for to and fro free 
Second Class Railway Pass. 
Serving candidates: 
Candidates already in Railway Service should apply 
through proper channel. However, advance copes may 
be sent. 
Invalid applications: 
Applications are liable to be rejected for the following 
reasons: 

Applications not filled In the prescribed format. 
Applications submitted  without proper certificates as 
mentioned above. - 
Unsigned applications. 
Applications of those who are not possessing 

minimum prescribed qualification. 
Applications should be made either in English or in Mmdi 

and in no other regional language. The decision of the 
Selection Board in all matters relating to eligibility, acceptance 
or rejection and mode, place, date of selection will be final and 
binding on the candidates. 

AI'PATlON FORM 
To be filled in Hindi orEnglish onlybythe candidate in his 

own handwriting. 
To  
Chief Security Commissioner, 
Railway Prorection Force, 

Railway  

representaIve with contractota urn 

plants an4l'ruck. '  
Quantity :$-Tupe -420000 EM 

tType .326400 EM 	-. 	 - 

,-Type- I9200RM 

SweepIng 4,1re  of MS, 1)5,85 BuIlding and removal of 
garbage dtt to the specIfied dumping ground within I 
Km lead yith contractor's own labour, tools, plants 
complete in directed by Sr.DMO/H or his representative. 

Quaatlty:116 Unit: Hector. 
Deacrlpdolofwurks : Cokgtbg and disposal of gartmage 
from the dtsthin to the specified dumping ground within 
1 KM lead LdtrectedbySr.DMO(R) or his representative 
with eontaCtor's own labors, tools and plants 
complete. I 
Q:,.ntlty :lis000 Unit, Nna. 
,thu1ucy i OouO Uss. 
Description of works : Transportation charge for 
removal of garbage to the dumping ground including 
charges, fuel etc. approximately 145 quintal of garbage 
per day is being accumulated In different areas with 
required regular cleaning. 
Quantity: 5220. UnIt : Ton. 

Tender papers may be had from the Office of the Medical 
Director, N F Ely, Maligaon, Guwahati-il on Cash paysent of 
Es. 200/- (Rupees two hundred) (Not refundable) only perset 
of Tender Paper on all workIng days office hours but upto 30th 
June/94 at 11.00 hra.t)utstation party/ flrmmayremitasum 
of Es 220/- (Rupees two hundred twenty) only per set of 
Tender Papers by money order to the Medical Director, N F 
Ely., Maligaon, Guwahati-il quoting the Tender No. and due 
date. 

The last date of submission of Tender is 13.00 hduis of 
05.07.94 and theTender will be opened on the same day at-
15.30 hrs.on the Chamber of Sr. DM0/Administration. If the 
date of receiving/ opening of the Tender happen to beBundh/ 
Holiday, the Tender will be recelved/ opened on the following 
working day. 

A tender not accompanIed by Earnest Money in pIer 
form to be drawn In favour of. FA & CAO/ N F Railway, 
Maligaon will summarily be rejected. - 

The Tenderer (a) should submit theIr valid i'r.C.C. along 
with the Tenders. 

MEDICALDIRECTOR 
NY. RAILWAY, MALIGAON 

RN/1521/1 	1 	 GUWA1IATI- 781011. - 
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Ai 	 U 	7S' 	 /9 
G/TN/1326/1 	 j 	from i99495 session. , 0O541 	006512, 50326 	310634, 310088, 202961. 

I 	ScheduledCaste: __ 

ICAILWAY NOTJC1 
N. F. RAHWAY 

£WAYNOjC 
Candidates bearing the following Roll Nos. have qualified 507386 507759, 507231, 330576, 507630, 507794, 507462; 

for recruitnent a.4 Sub-Inspector in RPF/RPSF (Executive): 200012, 507387, 330617, 200111, 507410, 507536, 507491 1  

General Category: 507310, 103545, 507608, 507261, 507319, 803111, 330536," • " 

203565 204008, 701418, 204201, 205523,'100094, 101107 507372, 507777, 005149,330452. 
.- 901789, 204677, 206055, 204918, 500103, 206939, 8004 lOi (39 Candidates) 

701328 206905 206379, 310238 204888 203967 300767 Ex-ServcemeU 
204087, 300123, 206498, 100675, 500725, 206606, 900280 304336 005880, 900947, 203037, 304345, 304248, 770062, 
300385, 100212, 700066, 500205, 207541, 206586, 100314 8  402381, 005878, 003036, 

205084, 203632, 206959, 301493, 207588, 501163, 207554, 770067, 802307, 207979,. 104379, 207950, 103824, 613603;TN  

800232, 701741, 205021, 800242, 901672, 305758, 301190, 04401 207966, 207974, 208000, 300754, 322049, 203040, 
04364,.302596, 104360, 513374, 607129, 203084, 305 701369, 	800317 900759, 203197; 206040, 300999, 	.206831, 

700685, 205298, 301312, 800746, 900378, 301256, 400266, 305919, 207967, 770037, 301337, 607064, 4024791  300919,iA$A 

901710, 100899, 207241, 207308, 801005, 600505, 206813, 203074, 203075, 305463,770001,207973, 513508. 

207363, 203494, 207711, 204589 204880, 901036 002540 
207887, 401284, 101672, 203688, 501757, 100901, 600381, 

(48 Candidates) . 
204766, 	01309, 206031, 205294, 303906, 700134, 205953, ' in reserve for,he post of Sub-Inspector (Executive): 

303945, 901848, 203180, 206124, 901841, 701268, 001825, 
304591, 407312, 601649, 205852, 204247, 303419, 701329, 

GeneralCategOiy: 	:'c: 	'' 	 " 	' ..... ..1. 

304888, 500896, 501668, 900442, 300551, 303544, 207188, 	.lit 

501697, 800512, 207446, 500158, 305985, 802523 304073 . 001601, 205209, 207404,002243, 500492, 001709, 203112,' 
303336,900535, 500301, 802934, 206381, ­­ -' 

001211, 301319, 205291, 304187, 500023, 104437, 301081: . 	204818, 205405, 
403897 901872 300442, 900767, 300894 600946 205487 501519 
206316 207136 304907 206049, 700650 800583 204294 OtherBackWard Classes 

310243, 310664, 90625216 02735, 310028, 602404, ,53233,. 303483, 	 204393, 204628, 303966, 206021, 300944, 101641, 
.202672,005413,006512,502266,310634,310081202961. 900468, 207845, 205611, 100807, 206051, 206518, 900270, 

501146 207802 300932 100423 301444 400653 101010 i 
500700, 203501, 501343, 500509, 906516, 500253, 207145, 

ScheduledCaste 	--' 	 -' 
102560, 004181 903722, 505179, 804373,. 202356, 104419?' - . 

601646 203196 100177 001395 207384 206876 303755 321924 	' 
205529 203619 900279 100036 900140 204769 204601 SclieduledThbe 
303125 000308 701261, 305684 002447 304577 601481 801649, 330770, 507232,507920 
205103 900899, 901655, 204338 300144, 206014 101344 Ex.Servlcemefll 
600826, 900034, 410667, 206467 206103 305904, 900377 301689 p104306, 300323f 300962, 305793 	. 	.. 
501490 302857 303947 206979 207890 303893 100536 Cajdjdet 	bearizg £1e following Roll Nos have qualified 

206506, 601736 701348 204104 304369 101871 320096 for recruitment as Sub-Inspector (lre) in RPF 	_ 
321625 103113 323200 507591 507270 General Category  
(215 candidates) 335006,335009,285004,885002 
Other Backward Classes: .• Schedu1edCaste:33SOOS.  

185005,886003,610001 
1 	Ex-Serviceflien 202983 406432 203009 503490 310527 202998 503112 

202865, 310597, 005460, 202993, 310517, 104004, 202852, ' 
108932, 204349, 802744, 604591, 207526, 503567, 005679, recruitment. as Sub-InsPectOr (Prosecution). 	.. 

104036, 104215, 503173, 310033, 310342, 202926 	103736 - General category 19OO16, 790007, 350045,'350113 	, 
310310, 005222, 310226, 310331, 301567, 310306, 310370: 1 	Scheduled Cast 	290 )08, 350066. 	

. 	.... 
005362, 103906, 310358, 202832, 310557, 310469, 202812, Other Backw.ZdCMseS:620054.'  

202815, 202888, 202676, 310559, 310582, 103756, 202674, , 	. 	•1M' 	 'ChiefSecuYltyCOnutussloner, 
604429 801758 310334 804260 203012 202968 503690 I 	 NF Railway! Maligaofl 
503320 202704 310600 602559 603955, 340189 503545 IN/1425/l 	 11 

602673, 602365, 310497, 400179, 906544, 503861, 103621, 
 

206935, 906221, 906322, 310701, 310446, 310337, 804307, 
202753, 602469, 503676, 310356, 720611, 503422, 603353, 
602713, 203123, 005241, 720200, 310627, 310361, 804104, 
310594, 603616, 604487, 503404, 906534, 603293, 005828, 
207332, 603323, 602995, 503248, 310249, 005593, 905556, 
720486, 103386, 906424, 104266, 603530, 310576, 604597, 
603028, 720162, 604540, 602676, 310447, 602961, 604538, 
604441, 005388, 602803, 720388, 202712, 603486, 103624, 
005664, 603663, 103986, 202789, 310799, 103744, 503464, 
720708, 603355, 60392. 
(136 Candidates) 
Scheduled Caste: 
004261, 102792, 321330, 322119, 505596, 004478, 101841, 
102218, 200995, 321685, 505091, 50532, 321551 1' 800289, 
320218, 505056, 320071, 320124, 505022, '322493, 320194, 
320045, 321310, 320138, 101877 1  101848, 320814, 320951, 
322603, 505308, 320142, 103257, 320157, 101849, 322297, 
202584, 321945, 102765, 322760, 606388, 102102, 320696, 
201479, 740520, 101789, 202118, 505734, 103255, 322468, 
505214, 320161, 101990, 505793, 003926, 605781, 741218, 
201033, 201227, 323305, 605142, 102691, 102664, 004273, 
320165, 102072, 202034, 323194, 103100, 320112, 320176, 
102436, 322571, 322563, 321288, 323191, '102067, 505517, 
322592, 505005, 101718. 
(80 Candidates) 
Scheduled Tribes: 
507391, 507756, 200221, 507515, 20006, 507032, 507292, 
507291, 507009, 507353, 330601, 507781 50119, 330175, 
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fr5 
no rWO — C, 

Dated : 18/9/9 

To 	 - 

The HonftlC Director General of Poli cc (R,PF) 
NovDelhi 

	

sub: 	i appeal f o r declaring the result of iftitteri 
test of Sub.InspOctor BPF(FirO) held on Novcmber/9+ 

Ref: 4dwrtisomont of North East Frontier REdlwaY 
1\oticQ published in the ASsn Tribune on 17 6 .9+ 

Respected Sir,. 

With reference to the subject cited atovO vo bog to 

state that iiq response t0 the -vertis0mOflt of lbrth East 

Frontier Rlay pub]ishod in the 1ssa1 Tribune dt , 17/6 /9+ 

jO the undorsigiiod siatrios applied fo the post  of Sub-

Inspector (Fire) Fald v,,c more callcd for written test on 

	

Nov/9+ 	crdingly mc appe0d in the written test 

ho]d on 2O/11/9+. Since 1\bvombor 1994 wO gTc eagerly j-

ting for the result of our writtoll test and on the last nonth 

iye cant to know fiom reliable source that the result of 

the iirit tori tst of other catOrieS held on 20/11/9+ vere 

doclared and sucssful cudidates iorO cafled for viva-

voco test except the rosult of &ibInSpcctor (Firt) for 

reason host l'crown to your good office,' a]o have  heard 

thEit medical test for appointment of other catogorlos 

7 7

jO11 fiom the category of the Sub-nSctor (Fire) ui 

o ther RlwayS have boon done arid seine cdidatos zwc 

qualifid for SubInSPcctor (iro) in R.P.F. 
That 
/Since Ncvombo/199+ iic arc Cagoly waiting for 

the rcsult of written tost and have approacd to the 

appropriate authorities of the N,F, Rlway 

• 0 . to 



ICY 

2 - 	(noxur0 - B (contd...) 

- on several dato ad time to 1uo the result o the yrittcn 

test but it is a matter of great regret that no one uJd 

• toll us about the result of written test or y reason bohild 

It. vhich have- c ast a Sb &o i o £ doubt ai-4 un cc rt dn it y in our 

rninds and keeping us in quite d ar1ios s regarding the 1 
 result  

We therefore, though this appeal humbly appiach your 

od- o•fj CO to let us 1 	jhO the r the ro suit of the Su'o 

Inspector (Fire) have been declared alro.y and if not for 

what reason it is postponed till today- sircc Nov/9 	t 

will be eagorly waiting for your kind roply. 	 - 

YouroarIy action in this matter iS highly solicitod 

Yours faithfully, 

1 Mrt37unjoyDaS 

Rajcsl'i Basumatary 

MH. Choudhury 

N.C.4. 	 Ro 

5• P. Hzarik8 

6., JyotirmoyDutta 
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